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BUSINESS OF THE HOUSE
Title: Statement regarding Governemnt Business for the week commencing 19.7.2004.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF URBAN DEVELOPMENT (SHRI GHULAM
NABI AZAD): Sir, with your permission | rise to announce that Government Business during the week commencing
Monday, the 19 of July, 2004 will consist of :-

1. Consideration of any item of Government Business carried over from today's Order Paper.
2. Discussion and voting on Demands for Excess Grants (General) for 2001-02.
3. Introduction, consideration and passing of the Appropriation Bills relating to:-

a. Demands for Grants on Account (General) for 2004-05
b. Demands for Excess Grants (General) for 2001-02

1. Consideration and adoption of the resolution regarding proposal of the Government to reject the Award given
by the Board of Arbitration in C.A. Reference No. 5 of 1993 in respect of grant of Cash Handling Allowance to
Post Office Staff.
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MR. SPEAKER : Now submissions by hon. Members - Dr. Karan Singh Yadav. Please restrict yourself to the
notice that you have given.
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DR. KARAN SINGH YADAV : Sir, | want to raise it.

MR. SPEAKER : You do it. Please be attentive to what is going on.

DR. KARAN SINGH YADAV : Sir, excuse me, for being a new Member. It is because | have also given a notice to
speak during the "Zero hour".

MR. SPEAKER : Thank you.
DR. KARAN SINGH YADAV : Sir, the following items may be included in the next week's agenda:-

i. Withdrawal of Excise Duty on edible oil/vanaspati and increase of custom duty on import of crude/refined oil.
ii. Looking into the impending severe drought in Rajasthan, special package be given to Rajasthan.
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SHRI HANNAN MOLLAH (ULUBERIA): Mr. Speaker, Sir, the following items may be included in the next week's
agenda:-

1. Serious situation has arisen due to massive flood in Assam, Bihar, Arunachal Pradesh and West Bengal. So
far 115 people have lost their lives; hundreds of cattle have died; houses and properties have destroyed. In
West Bengal, flood situation was grim in Coochbehar and other north Bengal districts. The Government should
provide all assistance and fund for the rescue, relief and rehabilitation of flood victims.

2. The demands for a comprehensive Central legislation for agricultural workers are being raised for several
decades. Crores of agricultural workers are deprived of work, proper wages and other amenities of life. The
Government should bring a Bill on this matter, and it should be debated and passed in the current Session
itself.
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SHRI P.C. THOMAS (MUVATTUPUZHA): Sir, the following items may be included in the next week's agenda:-

1. There is a need to simplify the rules regarding attestation of documents by Ministry of Human Resources
Development with a view to avoid the continuing hardships being faced by hundreds of job-seekers standing in
queue for days together.

2. There is a need to help medical graduates from India, who obtained degrees from Russian Universities. They
may be allowed to do internship before any screening test and to confine such test to some specified subjects.

SHRI SUNIL KHAN (DURGAPURY): Sir, the following items may be included in the next week's agenda:-

1. anomalies of Panchayati Raj System need to be removed through a new legislation so that the panchayat can
be more effective.

2. To formulate proper policy to give more financial power to States so as to ensure equal distribution of all
available amenities, resolve the problem of unemployment and taking forward the cultural development for the
sake of unity of India.
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